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The Minister of state In the Minis­
try ot Food, Agriculture, Community 
Development aad Cooperation (Shri 
Ainmhlb Shinde): (0) Yes. It has
been in use of China for long. Soya
bean products have also gained popu­
larity in recent years in the United
States.

(b) Soya beans are not cultivated to
any appreciable extent m India. How­
ever, the technology and economics of
using vegetable proteins for the manu­
facture of infant food are under in­
vestigation

Shipyard at Marmagao
2961. Shri Shinkre: Will the Minis­

ter of Trui'<p'>rt a«ii Shipping be
pleased to state:

fa* whether there ha? been ;t sub-
'.tanthi demand f^r Indian-made ships
from Indian and fureign shipping
Arms.

(b> whether the present shipyard?
m India arc m a position to satisfy
their order*;

tci whether Government have fina­
lised any schcmes for the construction
of d shipyard at Marmagao;

id> if mi, the details thereof, and
(e) if the reply to part (C) above

t>e *n the negative, the reasons there­
for’

The Minister of Transport and Ship­
ping (Dr. V. K. K- V. Bao); («) Yes,
Sir There is demand for Indian-ma'de
ships from Indian Shipping F*rms only

(b) No, Sir.
(c) to (e). There j* no proposal un­

der consideration of Government for
th® construction of a shipyard at
Marmagao Government have already
decided to set up a shipyard »t Cochin
in the West Coart.

Minor Fort* on Coast
t lH  Shri Shinkre: Will the Minis­

ter of transport and Shipping be
pleated to state:

(a) whether Government are aware
of the potentialities of the minor ports

like Panaji, Betul and Sioquerim on
Goan Coast;

(b) ■whether any scheme has been
finalised for the development of these
ports;

(c) if so, the detail* thereof; and
(d) if the reply to part (b) above

be in the negative, whether Govern­
ment propose to finalise a scheme in 
view of increasing needs and constant
demand from the business community,
specially mine-owners from Goa?

The Minister of Transport and Ship­
ping (Dr. V. K. R. V  Rao): (a) to <d).
The information required has been
called for from the Government of
Goa, Daman and Diu and b ' laid
on th  ̂ Table of the Sabha

Sale of Soft Coke in Villages
2564. Shri Yajnlk: W ill the Minister

of Pood and Agriculture be pleased to
state:

(a) whether attention of Govern­
ment has been drawn to a booklet
m’.led "From Dung and Wood O’ Coal"
published by the Coal Utilisation
Council at New Delhi; and

<b) whether Government have
taken any step? to implement the re­
commendation made in the booklet to
•oibstdise the sale of soft coke in the
villages to prevent the peasants from
using valuable cattle dung for cooking?

The Minister of State tn the Minis­
try of Food, Agriculture, Community 
Development i«h1 Cooperation {Shri 
Amwahlh Shinde): fa) and (b). Yes,
Sir The Government is aware of the
problem of the use of cattle-dung a*
fuel. Whereas some fire-wood *nd
cattlo-dung are available in rural areas
free, or at a nominal cost, commercial
fuel such as soft coke will be costlier
and there will be natural resistance
for their use by the economically
weaker sections of the rural commu­
nity. With the present cost of soft
coke, using this as fuel in the rural
households to divert them from using
valuable cattle-dung for cO°king is not
feasible. The Government do not pro­
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pose to subsidise the sale of soft-coke
in the rural areas The approach
should be to encourage use of soft
coke in urban areas m replacement of
the use of fire wood and charcoal, so
that the availability of fuel-wood m
rural area* may improve, thus reduc­
ing the pressure on the use of cattle
dung as fuel in rural areas resulting
in saving it for use as manure
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Park Hotel at Park Street, Calcutta
2966 Shri Madhu U n tjc;

Shri S. M. Banerjee;
Pr. Ram Manohar Lohia:
Shu George Fernandes;

Will the Minister of Tourism and
Civil Aviation be pleased to state-

U) whether the refusal to give
licence to the Proprietor of the Park
Hotel at Park Street, Calcutta on tech­
nical grounds has since been with­
drawn,

<b) whether anj enquiry was made
its to whether the* necessary steel and
cement quota had been obtatned by
the Proprietor of this Hotel before
undertaking its construction,

(i't if so, the conclusions reached,
and

{d» whethei an\ proceedings have
bren started by Government agalost
the Proprietor for constructmc the
Park Hotel without valid lement and
>*«*! pt,*rmits/quota->

The Mini-ster of Tourihm and Civil
Aviation (Dr. Karao Singh): <a> No.
Sir The matter is under consideration
of the State Government

(b) and fci Yes. Shr The State
Government ha\c issued permit* for
R60 to-is ol cement to Messrs Aruna
Bst.ite<t Private Ltd , Calcutta for con
strut*ion 0f Park Hotel However, their
records do no *how that any steel
pcrrr.t, *tave been issued in favour
of the firm for this hotel No appli­
cation for steel permit was made to
the Iron Sc Steel Controller Govern­
ment of India

(d) No, Sir
Agricultural Uni rend tie* la India
2567. Shri P. Vbwmmkharaa: Will

the Minister of Fbod *nd Agriculture
be pleased to state:

(a) the number of Agricultural
Universities in India* and




